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FORESTS (SHRI KAMAL NATH): (a) to (c) The main 

objectives of the Participants Meeting related to the 

proposed restructuring and replenishment of the Global 

Environment Facility. 

The Chairman's summary of the proceedings of the 

meeting observed that the meeting has helped towards 

an agreement on these issues. 

Study of Environment Impact 

1047. SHRI JAGMOHAN : Will the Minis 

ter of ENVIRONMENT AND FORESTS be 

pleased to state: 

(a) whether any environmental impact study was 

carried out by Government before agreeing to hand over 

15,000 acres of land to the American company, 

Cargil, near Kandia harbour, 

(b) if so, what are the findings of the study; and 

(c) in what manner the loss to local economy is 

proposed to be made good ? 

THE MINISTER OF STATE OF THE MINISTRY 

OF ENVIRONMENT AND FORESTS (SHRI 

KAMAL NATH): (a) No, Sir, The environmental impact 

for any project is to be carried by the project authorities, 

No such proposal has been referred to this Ministry. 

(b) and (c) Do not arise. 

Amendment in the National Forest Policy 

1048. SHRI SHANTI TYAGI: Will the 

Minister of ENVIRONMENT AND FORESTS 

be pleased to state: 

(a) whether it is a fact that Government have decided 

to make an important amendment in the National 

Forest Policy 1988; 

(b) if so, what are the details thereof; 

(c) whether Government have also decided 

to allot forest land to the private industries and to allow 

them to carry out its afforestation; 

(d) if so, what are the reasons therefor; and 

(e) whether such decision would affect the farmers 

interests adversely? 

THE MINISTER OF STATE OF THE MINISTRY 

OF ENVIRONMENT AND FORESTS (SHRI 

KAMAL NATH): (a) No, Sir. 

(b) Does not arise 

(c) No. Sir. but some proposals have been receivea. 

(d) to (e) Do not arise. 
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Increasing Pressure on the Ecology in Bihar 

1050. SHRI S. S. AHLUWALIA: Will the Minister 

of ENVIRONMENT AND FORESTS be pleased to 

state: 

(a) Whether Government are aware that concentration 

on maximum production of coal in the State of Bihar has 

increased the pressure on the ecology of the State and 

the open cast mining projects are destroying the forest in a 

big way, and 

(b) if so, what action has been taken or proposed to 

be taken to save the ecology and forests of Bihar? 

THE MINISTER OF STATE OF THE MINISTRY 

OF ENVIRONMENT AND FORESTS (SHRI 

KAMAL NATH): (a) Coal mining activity in forest 

area would have adverse effect on the ecology and 

forest cover unless proper mitigative measures are 

implemented. This is equally true for the opencast 

mining projects in Bihar. 

(b) The mitigative measures to save the ecology 

and forests inter-alia include: 

(i) Effective implementation of the Environmental 

Management Plan and Mine reclamation plan 

by the project authourities. 

(ii) Raising of compensatory afforestation by State 

Government. 

Besides a massive programme of afforestation, 

social and farm forestry under 20-point-programme is 

pursued vigorously with people's participation. 

forest Policy for Tribal Population in Gujarat 

1051.  SHRI ANANTRAY DEV-SHANKER DAVE 

SHRI GOPALSINH G. SOLANKI 

Will the Minister of ENVIRONMENT AND 

FORESTS be pleased to state : 

(a) whether the forest policy of Government has been 

posing a threat to the survival of Tribal population in 

Gujarat State; 

(b) whether the rehabilitation policy of 

Government needs change; 

(c) if so, the steps taken to amend the forest policy 
in order to protest the tribals interests; and 

(d) if so, the details   thereof? 

THE MINISTER OF STATE OF THE MINISTRY 

OF ENVIRONMENT AND FORESTS (SHRI 

KAMAL NATH): (a) No Sir. Having regard to the 

symbiotic relationship between the tribal people and 

forests, and in order to ameliorate the social economic 

conditions of the tribals, various aspects of Tribal Forest 

Interface have been comprehensively covered in the 

National Forest Policy of 1988. The Gujarat 

Government is implementing the National Forest Policy 

by associating tribal people in protection, regeneration 

and development of forests and also by providing 

gainful employment to people living in and around 

forests. 

Request have been made by the Gujarat Government 

to relax the provisions of the 

 

 


